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[®T. q. 1000/LA/2020-21/NHAI/PIU-LDH/3D]
g erfiaET, fAeers

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th May, 2026

S.0. 2720(E)— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 801(E) Dated:16/02/2026 , published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the
Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of NH344B on the stretch of land from Km 0 to Km 16.3 of Phagwara Hoshiarpur Section including
Hoshiarpur Bypass in the district of KAPURTHALA in the state of PUNJAB.

And whereas the substance of the said notification has been published in “Hindustan Times” dated
19/02/2026 , “Punjabi Jagran” dated 19/02/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas objections have been received and the same have been considered and disallowed by the
competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the
land specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall

vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH344B in the stretch of
land from 0 to Km 16.3 (Phagwara Hoshiarpur Section including Hoshiarpur Bypass) in the district of
KAPURTHALA in the state of PUNJAB

State: PUNJAB District: KAPURTHALA
SI. No. Survey/Plot Type of Land Nature of Area|| Name of Land
Number Land (in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Phagwara

Village: Harbanspur (13)

1 266 Private Gairmumkin 0.0025|[Provincial

Rasta Government

266

2 276 Private Chahi 0.0051|[Nanak Singh S/O
Milkhi S/O Peepa
1/3 Share, Sahib
Singh S/O Milkhi
S/O Peepa 1/3 Share,
Janak Singh S/O
Milkhi S/O Peepa
1/3 Share
276

3 334 Private Chahi 0.0152|[Jaswinder Singh -

Amreek Singh -
balveer singh -
lakhvir singh Sons
karnail Singh Son
Arjan Singh 1/4
hissa barabar
,Balihar Singh Son
Jeet Singh Son Arjan
Singh 1/4 hissa
Dalwinder Singh son
of Jarnail Singh son
of Arjan Singh — 1/4
share, Tarsem Kaur
widow of Chuhar
Singh son of Amar
Singh — 1/12 share,
Parminder Singh son
of Chuhar Singh son
of Amar Singh —
1/12 share, Pradeep
Singh son of Chuhar
Singh son of Amar
Singh — 1/12 share
334

4 632 Private Chahi 0.0025||Kabal Singh son of
Dhanna Singh son of
nihal Singh — 1/8
share, Charan Singh
son of Dhanna Singh
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son of nihal Singh —
1/8 share, Beant
Kaur widow of
Lachhkar Singh son
of nihal Singh — 1/4
share, Sanjay Gandhi
son of Ram Swaroop
son of Madan Lal —
1/2 share

632

704/8

Private

Banjar

0.0202

jarnail Singh son of
Pakshan Singh son
of Hari Singh — 1/3
share, Gopal Singh
son of Pakshan
Singh son of Hari
Singh — 1/3 share,
Manjeet Singh son of]
Karnail Singh son
Kishan Singh 1/3
hissa.

704/8

705/8

Private

Banjar

0.0076

Keval Singh, son of
Rakha Ram,
grandson of
GurdittSingh — 1/92
share, Raj Rani,
daughter of Rakha
Ram, granddaughter
of GurdittSingh —
1/92 share, Ram Das,
son of Munshi —
15/46 share, Kishan
Singh, son of Hariya
— 33/230 share,
Malkit Kaur, widow
ofBishanSingh, son
of Hariya — 11/1380
share, Ujagar Singh,
son ofBishanSingh,
son of Hariya —
11/1380 share, Avtar
Singh, son
ofBishanSingh, son
of Hariya — 11/1380
share, Joginder
Singh, son
ofBishanSingh, son
of Hariya — 11/1380
share, Mahinder
Singh, son
ofBishanSingh, son
of Hariya — 11/1380
share, Daljit Singh,
son ofBishanSingh,
son of Hariya —
11/1380 share,
Balveer Singh, son
ofBishanSingh, son

of Hariya — 11/1380
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share, Gurmeet
Kaur, daughter
ofBishanSingh, son
of Hariya — 11/1380
share, Surjit Kaur,
daughter
ofBishanSingh, son
of Hariya — 11/1380
share, Des Raj, son
of Ram Das,
grandson of Munshi
— 33/460 share,
Abhay Singh, son of
Pali — 49/230
shareDevi, daughter
of Gurdev Singh, son
of Mangal Singh —
1/23 share,
Leelawanti, widow
of Ram Lal, son of
GurdittSingh — 1/92
share, Rajinder Pal,
son of Ram Lal, son
of GurdittSingh —
1/92 share, Raj
Kumar, son of Ram
Lal, son of
GurdittSingh — 1/92
share, Raj Kumari,
daughter of Ram Lal,
son of GurdittSingh
— 1/92 share,
Dharampal, son of
Rakha Ram, son of
GurdittSingh — 1/92
share, Rana Singh,
son of Rakha Ram,
son of GurdittSingh
— 1/92 share,
Inderjit, son of Keval
krishan urf keval
singh , son of Rakha
Ram — 1/46 share
Gurdeep Singh Son
Kewal Krishan urf
kewal Singh Son
Rakha ram 1/46
hissa SinghAbhay
Singh son of Pali,
co-sharer (Baya),
Karnail Singh son of
Pakshan Singh son
of Hari Singh — 1/3
share, Gopal Singh
son of Pakshan
Singh son of Hari
Singh — 1/3

share, Amarjeet
Singh Son Jarnail
singh Son Kishan
Singh 1/6 hissa,
Dalveer Singh Son
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Jarnail singh son
Kishan Singh 1/6
hissa
705/8

Village: B

habiana (7)

7

271572

Private

Chahi

0.0051

Mohan singh S/o
Jagat Singh S/o
Partap Singh
271572

2757

Private

Chahi

0.0102

Tirth Singh S/o
Dhanna Singh S/o
mecha singh 1/4
Share. Jagtar Singh
S/o Dhanna Singh
S/o meeha singh 1/4
Share.rahin
Manjinder Singh S/o
Dhanna singh S/o
Meehan Singh 1/4
Share. Dilbagh Singh
S/o Dhanna Singh
S/o meeha Singh 1/4
Share. 2756

2757

2770

Private (Gram
Panchayat)

Gairmumkin
Rasta

0.0102

Gram Panchayat
2770

10

2785

Private

Chahi

0.0017

Makhan Singh son of]
Kundan Singh son of
Bawa Singh — 1/3
share joginder Kaur
wife of Gurmeet
Singh son of bikar
Singh — 428/2079
share Balveer Singh
son of Gurnam Singh
son of Rakha Singh
— 1/9 share Atma
Singh son of Gurnam
Singh son of Rakha
Singh — 1/9 share
,Sandeep Singh Son
Ram Singh Son
Fuman Singh
108565/3837834
hissa,Sunita
Bhandari W/o rakesh
bhandari 115/2079
Hissa,Monika
Sharma W/o Sanjeev
Kumar Sharma
22/923
Hissa,manpreet
singh Son Surat
Singh 265/2079
hissa Balwinder
Kaur W/o payara lal
10/2079
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hissa,parveen Kaur
w/o ranjit singh
2/693 hissa

2785

11 2814

Private (Gram
Panchayat)

Gairmumkin
Rasta

0.0051

Gram Panchyat
2814

12 2881

Private

Chahi

0.0034

Metro milk
production 53/1225
hissa ,Big Brother
develovers
1172/1225 hissa
2881

13 3293/2769

Private

Chahi

0.0373

Meet Singh Son
Bikar Singh Son
Batan Singh 1/3
hissaGurdev Singh
Son payara Singh
Son Batan Singh 1/3
hissa, Bhajan Singh
Son Bachitar Singh
Son batan Singh 1/3
hissa Gurdev singh
baya Piter Singh Son
mahinder Singh Son
rakha Singh Mustri
3293/2769

14 913

Private

Chahi

0.0169

gagandeep singh son
joginder singh son
gurcharan singh

913

15 937

Private

Chahi

0.039

Tarsem Singh s/o
Naginder Singh s/o
Jwala Singh 1/3
hissa, Ranjit Singh
s/o Mejar Singh s/o
Naginder Singh 1/6
hissa, Paramjeet
Kaur widhwa
Paramjeet Singh s/o
Mejar Singh 1/18
hissa, Amneet Singh
s/o Paramjeet Singh
s/o Mejar Singh 1/18
hissa, Harneet Kaur
d/o Paramjeet Singh
s/o Mejar Singh 1/18
hissa Sulinder kaur
Widow jarnail singh
Son Sarwan singh
1/12hissa,
Satinderjeet singh
son jarnail singh Son
Sarwan singh
1/12hissa,
ramandeep kaur D/o
jarnail singh Son

Sarwan singh
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1/12hissa,
Pawandeep kaur d/o
jarnail singh Son
Sarwan singh
1/12hissa,

937

16

938

Private

Chahi

0.0678

Tarsem Singh s/o
Naginder Singh s/o
Jwala Singh 1/3
hissa, Ranjit Singh
s/o Mejar Singh s/o
Naginder Singh 1/6
hissa, Paramjeet
Kaur widhwa
Paramjeet Singh s/o
Mejar Singh 1/18
hissa, Amneet Singh
s/o Paramjeet Singh
s/o Mejar Singh 1/18
hissa, Harneet Kaur
d/o Paramjeet Singh
s/o Mejar Singh 1/18
hissa Sulinder kaur
Widow jarnail singh
Son Sarwan singh
1/12hissa,
Satinderjeet singh
son jarnail singh Son
Sarwan singh
1/12hissa,
ramandeep kaur D/o
jarnail singh Son
Sarwan singh
1/12hissa,
Pawandeep kaur d/o
jarnail singh Son
Sarwan singh
1/12hissa,

938

17

941/2

Private

Chahi

0.0136

lakhwinder Singh s/o
Tarsem Singh s/o
Naginder Singh 1/3
hissa, Sukhwinder
Singh s/o Surjeet
Singh s/o Naranjan
Singh 40/533 hissa,
Surinder Singh s/o
Surjeet Singh s/o
Naranjan Singh
40/533 hissa,
Paramjeet Singh s/o
Tarsem Singh s/o
Naginder Singh
293/1599 hissa,
Surjeet Kaur widhwa
Tarsem Singh s/o
Naginder Singh 1/3
hissa

941/2




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 17

18 947 Private Chahi 0.0542||jarnail singh Son
Sarwan Singh
947

19 948 Private Chahi 0.0525|[jarnail singh Son
Sarwan Singh
948

20 949 Private Chahi 0.0152|[jarnail singh Son
Sarwan Singh
949

21 978 Private Chahi 0.0254||Santokh Singh Son
Hari Singh Son
Basnat Singh

978

Total 0.4107

[F. No. 1000/LA/2020-21/NHAI/PIU-LDH/3D]
SHAIKH AMINKHAN, Director
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